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PUNJAB VIDHAN SABHA SECRETARIAT
NOTIFICATION
09 September, 2024

No.1-COP/2024-25/ [4 7 In continuation to this Secretariat's Notification
No.1-C.O.P /2024-25/25, dated the 16th July, 2024, the Hon'ble Speaker has been pleased to

nominate Dr. Ajay Gupta ,M.L.A.in place of Dr. Jasbir Singh Sandhu, MLA to serve on the
Committee on Petitions on 05th September, 2024 for the year 2024-25 under Rule 180(3) read

with Rule 207 of the Rules of Procedure and Conduct of Business in the Punjab Vidhan Sabha
(Punjab Legislative Assembly)

CHANDIGARH: RAM LOK KHATANA

Dated: 06th September, 2024 SECRETARY

No. 1-COP/2024-2025/ 120 1 6 Dated Chandigarh O September, 2024.

A copy is forwarded to the concerned Hon'ble Members for information.

/V\/W A —

Principal Chief Reporter
for Secretary.
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